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SHRI RAJEEV CHANDRASEKHAR: This is a very, very important legislation.
It was a legislation which aimed at developing consumer rights for home buyers. |
request the Ministry to do a comprehensive review of the status of implementation
of RERA and inform the House at the earliest.

MR. CHAIRMAN: | hope you remember who piloted the Bill!

SHRIMATI ROOPA GANGULY: Sir, | associate myself with the Zero Hour
mention made by the hon. Member.

SHRI RANVIJAY SINGH JUDEYV (Chhattisgarh): Sir, | also associate myself with
the Zero Hour mention made by the hon. Member.

SHRI SURESH GOPI: Sir, | also associate myself with the Zero Hour mention
made by the hon. Member.

Allotment of coal and coal blocks for the Yadadri Power Project in Telangana

SHRI B. LINGAIAH YADAV (Telangana): *Hon'ble Chairman Sir, | thank you
for giving me this opportunity. Sir, | want to raise the matter of allocating coal
blocks to Yadadri Thermal Power Plant in Nalgonda district, Telangana. Government
of India agreed to provide coal blocks to Yadadri Thermal Power Plant from The
Singareni Collieries Company Limited. However, coal is not being provided on regular
basis and the cost of procuring coal from Singareni has increased. Under the
circumstances, Telangana Government requested the Central Government for
permission to procure coal from Mandakini coal block in Odisha. Sir, the request
for permission is still pending. Secondly, the Hon'ble Chief Minister of Telangana,
Shri K. Chandrashekar Rao started the Yadadri Thermal Power Project with Rupees
Thirty five thousand crore. Commissioning of this project was awarded to Bharat
Heavy Electricals Limited (BHEL). However, BHEL did not commission this project
and missed the Zero Date. | request that BHEL should expedite the process.
Cultivation in Telangana increased after the State Government started supplying power
for free. As power supply is essential for projects like Kaleshwaram Lift Irrigation
Project and Mission Bhagiratha, | request that these two points should be noted
and expedited by the Central Government. This is my humble submission to the
Central Government through you. Thank you Sir.

*English translation of the original speech delivered in Telegu.



Matters raised [27 November, 2019] with Permission 27

DR. BANDA PRAKASH (Telangana): Sir, | associate myself with the Zero Hour
mention made by the hon. Member.

MR. CHAIRMAN: This is about allocation of alternative mines for Telangana.
But, he made a request for Odisha. The second thing is asking BHEL to expedite
the work on the power project which is getting delayed. Now, Dr. Satyanarayan
Jatiya.

Need to expand the Ayushman Bharat Scheme
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